
Allahabad this the 	IT"-\ 	day of D&-coni-41,-(- 	1994. 

1 Original App icAion no. 83 of 1992. 

• • • • 
A .AdcantS. 

1 Manaer, 
1. 	The Uni 

N. Rly. 
n of India through the 3enera 
Bdroda House, New Delhi. 

Counsel fpr 
Sri B.B. Pau 

i-tespond, nts 

he Respondents sii A.V. Srivastava/F. Mathur 

2. 

1. 	sulphas 
Distt. 

a 	Original Ap 

Alongwith 

ligation ni). 406 of 1994 

Chandra, s/o Sri Raja Ram, R/o 407, Raja pur, 
Al-ahabad. 

'nar, 	T-  Prasad, R/o 317, K D.S.A. Ground 

RE SERVED 

CENTRAL AUlN1STRATIVE TRIBUNAL ALLA'. ABAD BELCH 

stice B.C. Saksena, Vice—Chairman 
Muthukumar, Administrative Member 

mar,S/o Sri :Om Prakash, Guard, Railway 
o. 511B, Lalitnagar, Allahabad. 

Kumar Yadav, S/o Sri K.L. Yadav, R/o 

Mohatshimoanj, A11  is -ad•i  

Counsel for the Applicant Sri sunil Rai 

Vers us 

2. The Div sionai Railway Ma nager, NOrthern Railway, 

Allahab d. 

3. The Senor Divisional Commercial superintendent 

N. Rly •llahabad. 

4. The sen or Divisional personnel Officer, N. Ely 
Allahabad. 

5. The sen or Divisional Accounts Jfficer, N.  Rly, 
Alla hab d. 

Versus 

1. 4-,heRin on of India through the ,;.ereral raneler 
y , 3a::ocia '1:ouse, New Delhi. 

2. The Di isional Railway .ranager, N. Rly Allahadad. 

HontLle Mr. J 
Honlble Mr. K 

1. Dilip Ku 
Cuarter 

2. Fradeep 
367/322, 
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• 

3. 	The senior Eivisional Comr,ercial, Superintendent 
Rly Allahabad. 

Respondents 

'3. 	Original Application no. 110 of 1993  

1. 	Syed Nizam Hussain, s/o Syed All Hasan, A/a 29 yrs. 
R/o Mohalla Chiktoli, P.S. Hussaindbad, P.O. 
Japla, District palayum. 

2. 	Raaubir Sharan Kharwar, s/o Sri S. Sunder, A/a 33 Yrs 
R/0 877-A Shastri Colony, Distt Mugalsarai. 

Appiicants 

Ve r s us 
1 

1. inion of India, through Seneral Manager, N. 
Rai Tway Board, Baroda House, New Delr_i. 

2. Chief Commercial Sverintendent, N. lily BaOda 
House. New Deini. 

3. 	Divisional Railway Manager, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Seni r Divisinal Commercial superintendent, 
N. Rly Nawab Yusuf Road Allahabad. 

.... Respondents 

4. 	Urioinal Application no. 39 of 93 

1. Nirala Singh, S/0 n. Singh, a/a 30 Yrs, H/p 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarak lath Fandey, 	B.D. Pandey, A/6 30 Yrs. 
R/o Village Kewalpur, post Beni-Visa, District 
Varanasi. 

3. Kamla Kant Shukla, S/0 P.N. shukla, R/o Ram Bc.sic 
Vidyalaya, Daraganj, rilldhabad. 

4. Amar Lath, S/o Mangru, R/o Ram Basic Vidyalaya 
Daraganj, Allahabad. 

5. Sushil Kumar Tripathi, S/0 K.S. Tripatbi, }/o 
VilLage Lakshagrah, Post Lakshagarh (F.andi0), 
Distt. Aliahabao. 

6. Shyam shanker shukla, s/o Sri P.S. shukla, J1/o 
Vaishno Ashram Ram Basic Vidyalaya, Daragani Distt. 
Allahabad. 

"pplicants. 

Versus 

1. 	Union of India through 3eneral ,∎lanager Northern 

Railway, Baroda House, New Belhi. 



Applicants •• 

Versus 

I.' inion of India, through General Mana72er, Northern 
Railway, Railway Board Baroda House N. Delhi. 

7. Chief Co 
CL-bias e i\T w Delhi. 	— 

mercial Superintendent, N. Rly Baroda 

8. Division 
Allahaca 

4., Seni:r 
Northern 

1 Railway Manager, Northern Railway 

visional Commercial superintendent. 
Railway Nawab Yusuf Road Allahabad. 

.... Respondents. 

6. Original Application no. 32 of 1993 

I. 	Qamrul H san, A/a 29 Y-1-  s/o Late Sri S.N. Hasan, 
R/c 121D riyabad, Jogighat, Allaha2,ad. 

ApPlioah 

Versus 

1. inion of India through Genral L:,anager N. 
Boatd Ba oda House New Delhi. 

2. Chief Co mercial superintendent, N. Rly 
House, N:v. Delhi.  

Rly, Rly 

Baroda 

	

2. 	Chief Cs mmercial Superintendent, Northern Railway 
Baroda ouse, New Delhi. 

	

3. 	Divisio al Railway Man Ter, N. Rly, Allahabad. 

	

4. 	Senior uivisional Commercial supreintendent 
–ly llahabad. 

... Respondents 

5. 	Cricinal Application no. 38, of 197)3 

1. Fazal K rim. '/0 Mchd. Kadim, R/o Village Chakiya, 
House n•. 104/241 Rpost Office - G.P.G. Distt Allahabad. 

2, 	Ajay Kashyap, S/0 F.S. Kashyap, R/0 69 J.K. Fourth 
Avenue, Railway Colony Smith Road, Allahabad. 



N. Rly 

.... Respondents 

• 
• 

3. Divisional I- ailway Manager, Northern Railway, 
tawab Yu0-  Road, Allahabad. 

4. Senior Divisional Commercial Superintendent, 
Northern hailway Allahabad. 

nts  

7. 	Driginal A pplication no. 1782 cf 1992 

1. 	Vinod Kumar Sh6rma, 	Snri Chabi Lal, R/o 17/A 
Labia Marg, Allahabad. 

• • • Ai4li cant 

Versus, 

The Union of India through-the-Chairman, Ra4.1w&/ 
Board, New Delhi. 

2. 	The jeneral Manager N. Rly Baroda House, New Delh:. 

3;. 	_ 
	=Divisional Railw-ay±gAnagc-:r • 

Original Application no. 1534 of 1992 

1. Shim Narain Singh, s/o R.N. Singh, R/o Will & Post 
Jainaulit  Distt. Baksur, Bihar.  

i 
2. Ravindia Tripatbi S/0 Sri S.C. Tripathi, Wo 

Vill. Dharampur Ghurwa, Tehsil .Thoolpur Allahabad. 

3. Ram Bhar. at, s/o .3irdhari Lal, R/o Deogalpu4, Post 
ma 	Mau Aima Distt. Allahaad. 

ppli4ant 

Versus 

1. Union of India, through Secretary Railway Board, 
Rafi Marg, New Delhi. 

2. General Manager, Northern Railv.ay, Railway hawan 

(Baroda HOUg?) New Delhi. 
5 



.. Applicant 

Versus 

3. Chief Commercial Superintendent. N. Rly RailBhawan 
(Baro a House) New Delhi. 

4. Divis onal Railway Manager, Northern Railway, 
D.R.M Office Nawab Yusuf Road, Allahabad. 

5. Senior Divisional COMmercial Superintendent, N. Rly 
D.R.M Office, Allehahad. 

.. . Respondents 

	

9. 	Orioi al Application no.352 of 1992 

	

1. 	Rajen ra Prasad Pandey, S/o Sri S.P. Pandey, 
R/o V' 11 Nanhoopur, P.U. Pahara, Distt. Mirzapur 

1. 	The J ion of India through •_;eneral manac;er, N. iA.y 
New D lhi. 

. The D visional - Railway Acariagr, N. 11 Alla ha bad. 

• Senior Divisional Commercial suodt. N. fly DRM 
ufiic • Allahabad. 

.. Respondents • 

10. Origi 

1. Rain 
Gandhi 

2. Names 
Luker  

al ,application no. 40 of 1994. 

ra Kumar, s/o Sri P.N. Jaisawal, R/o 22t 
Nagar, :..lutthiganj, Distt. Allahabad. 

Chand, S/0 Sri Late Hari Lal, R/o 19/216 
C.1,2r1j, Distt. Aljaabad. 

.. Applicants 

Versus 

1. The J ion of India through the General Mander 
N. R1 Baroda House, New Delhi. 

2. Divis' onal Railway Manager, N. Ely Allahabad. 

1 

 

3. Se nio 

 

Divisional Commervial superintendent, 

qr5A- 

     

     

• 



11. 

Respon* 

Original Application 	no. 400 of 1994 

Ram Niranjan sinoh, A/a 38 yrs, 5/c Sri R. 

ts 

Sin: 	-1 
1.  

R/0 183—Alopibaqh, Allahabad. 

2.  Km. 	Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, 
Allahabad. 

Alopibagh, 

3.  Dinesh Kumar, 	A/a 3,_• Yrs, 	s/o Sri G.S. 	La1 - srivastava 

R/o Village & Post Sindhora, Distt. Mirzapur. 

Applionts 

Versus 

1. Jnion Of India, thr >ugh General :anag.r, orthern 
Railway, Railway Board, Baroda House. N. 	lhi 

2. Chief Personnel Officer, N. Rly, Baroda House. 
"ew Delhi. 

 

3. Divisional Railway Mana,ler, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. senior Divisional Commercial superintendent 
N. Rly, Allahabad. 

... Respondents. 

12. Original Application no. 3')9 of 1994 

1. Kadir A,Imad, S/0 Sri Abdul _3hafoor Kh<n, A/a 30 Yrs 
R/0 182/K/I, A.D. ►  Colcny liajr ,opur Allahabad. 

2. Bri josh Frasad, S/c,  Sri Narain prasad, A/a 26 Yrs, 
93—i,iatiyara Roadm Alopibagh A 1Laab.d. 

3. K6mlestlh Singh, 4o Sri R-m Bali Singh, a/a 37 Yrs, 
Ric 129 Alopibagh, Allahabad. 

4. Rajesh Kumar, 3/0 Narain Prasad, a/a 28 Yrs, R/o 
544 Colonelqanj, Allahabad. 

5. Arun Kant srivastva, s/e sri M.P. Sriv4tava, 
a/a 3 Yrs R/o Azad Square, 	rnioaoh, Allphabad. 

6. Km. Vibha Sarswat, D/0 S.R. 3urswat, a/al 32 Yrs 
R/0 133—BC, Leader Road, Railway Colony kllahabad. 

7. Km. Abha sarswat, D/o S.Y. sarswat, a/a 27 Yrs 

N. Rly, Allahabad. 
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R/o 133-3C, lead Road, Railway Colony, Allahabad. 

8. 	Ravi sh nksr Srivastava, S/o Sri Prem Kumar, 
A/a 26 rs, IV) 130-0/51—L Tajroo —pur, 
Allanab d. 

Applicants 

Versus 

1. inion o India through General Manaa,-r, N. Rly, 
Railway Board, Baroda House, New Delhi. 

2. Chief p rsonnel Officer, N. Rly Baroda House, 
ely 

3. Divisio al Railway Mana -aer, N. Rly, A llah&bad. 

4. Senior Divisional Commercial Superintendent, N. Rly 
r,awab Y suf Road, Allanabad. 

• • • • Respondents 

13. Origina Application no. 397 of 1994 

1. Piyush •umar Dwivedi S/0 K.K. DwivEdi, A/a 29 Yrs 
R/050—A 	dhwapur Allahabad. 

2. Ramesh aran s/s Hari Shanker Lal, A /a 34 Yrs 
R/o C-2 /273-3, Indian Press Colony Jagatc7anj, 
Varanas . 

3. Rajeev • umar Srivastava, S/0 F.M. Lal, a/a 30 Yrs 
R/0 CK— 3/209—A Choti Piyarie Distric, Varanasi 

4. Amulya umar Gupta, Sic) Sri N.K. Gupta, a/a 30 Yrs 
R/o 174 Purana Katra, Allahabad. 

5. Surendr. Kumar S/0 K. Lal a/a 30 Yrs, R/o Vill. E. 
post Ha impur, Distt. Varanasi. 

6. Rakesh ehaii Srivastava, Slo K.B.Srivastava, 
A/a 26 rs, R/o 12 Ghas—Ki—Satti, Khuladbad, 
Allahab d. 

7. priya Kant srivatava, s/o Sri A.N. Lal, a/a 3., Yrs 
R/o S-1 64-2G Chupe—Pur, Distt. Varanasi. 

8. Fraveen Kumar S/o Sri .prakesh, aja 23 Yrs R/o Shiv 
3/13—K— 	Nawalpur Colony, :aeerapur Basahiee, 
Varanas . 

... Applicants 

Ver s us 

• • • 
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1. Union of India, through General Manager, N 
Railway Board, Baroda House. New 5elhi. 

2. Chief personnel Officer, Northern Railway, B4roda 
souse, New Delhi. 

3. Divisional Railway Manager, Nortnern 	 Nawab 

YuSuf Road, Allahabad. 

4. senior Divisional Commercial Superintendent 	Rly 

Nawab Yusuf Road, Alldhabad. 

Res ponden S. 

14. Original A pplicatior -ho. 1702 of 93 

1. Rajendra Pfasad , A/a 24 Yrs, S/0 Sri Raj BaOadur 
Singh, R/o Viii Khapdti, Post Khapatia, Dist 
Allahabad. 

2. Dharam pal Singh, A/a 32 Yrs, S/o L.R. Singh, R/o 
Vi 11. Ghambir Singh Fur (Sawcan) P.O. Aural, 
Distt. Varanasi. 

3. Mahesh Frasad, A/a 35 Yrs, s/o Sri Homji Pralsad 
R/o ohalla iarsurampur, Post Mughalsarai, Oistt 
Varanasi. 

4. Munna 	A/a 29 Yrs, S/c Sri Cheddi Ram R/ 
WID Vi 11 Chandhasi (Khuswaha Basil) Post CharLhasi, 
MugalSaria. Distt. Varanasi. 

... Applicants 

Versus 

1. Union of India, through General Manager, N. 

2.  

3.  

4.  

Baroda House, New Delhi. 

Chief Commercial Superintendent, N. Rly, Balloda 
House, ew Delhi. 

Dvisional Railway manager, N. Rly Nawab 
AllahJpad. 

Senior Divisional Comercial superintendent, 

Yus of Road, 

DRM 

a 

Office, AllahabH. 

lieF-ponden s 

15. Original A :)plication no. 1227 of 1993 

1. 	Lai Bahadur, s/o sri Jhanna, A/a 28 Yrs, 

• 



• 
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Dhawarohi, P.O. sindhaur, Distt. Mirzapur 

2. Kishorilal, s/o Jhanna, A/a 32 Yrs R/o Viii. Bhawaroh:.  
P.O. sindhaur, District•Mirzapur. 

3. Eorilei, s/o Jhanna, A/a 30 Yrs, ii/o Viii Rhawarohi, 
P.O. Sindhdur, Distt. Mirza .ur. 

Sri Stivnath Prasad, A /e 32 Yrs 
R/o Vill & E.O. Baraini, Distt. Mirza ur 

5. Ram Subhag, 5/0 Sri D. :-;inah, A /a 27 Yrs, R/o 
vill Murahuan, p.0. shikarganj Distt. Varanasi. 

6. SUCli 1 Kumar, Sic) sri Bansni Lal a/a 31 Yeras 
r/o B.P. 285 Ravi Nagar Cr)lony, Near Kali 
Mughalsarai, Varanasi. 

rcants. • •• 

fl  

Versus 

1. Jnion of India through General Ma ager, N. R1/ Rail-
way Board Baroda House. New Delhi 

2. Chief Personnel Officer, N. Rly 	roda House, New 

3. Divisional Rui Tway mana 	, Northern Rai lwaY 
Nawab Yusuf Road, A llahabad. 

4. Senior Divisional Commercial Superintendent 
Rly, Navab Yusuf Road, Allahabad. 

7.. Respondents 

le. Original Application no. 873 of 1093 

1. Santosh Kumar Dwivedi, S/o Late S i R.M. Dwivedi 
R/o Vill & Post Sindthora, Distri t Mirzapur 

2. Randhir singh, S/o S.N. singh, r/ Vi l l sultanpur, 
F.O. makhmet) ur Distt. Mau. 

3. Virendra singh, s/osri S. singh , r/o Vill Rampur 
Post Rampurphamave Ditt. Allahabad. 

4. jitendra Bahadur Singh, s/o sri A.singh, r/o 
vill and post Rampur Dhamava, Distt. Allahabad. 

5. Ran Vijai singh, s/o 3. c. singh, r/o vill & po:Tt 
Rampur Dhamava, Distt Allahabad. 

6. Vinay Ku.n:ar singh,s/o Sri :.ahesh Singh a/a 22 Years 
r/o vill 	post Rampur, Dhamava, Distt. Allahabad. 

7. Bodha singh, s/o 	H. Bahadur, r/o vill chadpur, 
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post Bhitaura, Distt. Fatehpur. 

8. 4-,am Kripal Singh s/o sri A . Singh, H/o Vil1 Sahimau] 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rojendra Sin h, S/c sri 	Singh, $/o 
Badi lAadari, Post SiSWan, Distt. Allahabad. 

10. Ragnvendra Pratap 	 sinab,_3/0 Sri V.-Singh r/ip vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, S/0 R.S. Mishra, r/o vill Jathi 
Mahiddinpur, Distt. Allahabad. 

12. riardwar, S/o Ram Singh, r/o vill and post Kaunia 
Distt. Azamoarh. 

13. Ajai Kutar Srivastava, S/o sri pte) saheb 'i,(31 
Srivastava, r/o Vill & post Sindthora, Hitt. 
mirxa;.:ur. 	 1 

14. Anant i-athak, s/o S.N. pathak, r/o B-24 G,. '.73. 
Karelli Allahabad. 

15. Kunwar Surendra Singh, S/0 J.B. Singh r/o Mill 
Bell Madari, post Siswan, Distt Allahabad.i 

16. Ramesh Singh, s/o M. Singh, r/o vill and pi)st Rampur 1 
Dhamava, Distt A ilahabad. 

17. S.K. C;upta, S/o K.L. Gupta, r/o 4 HB/107 3Fnga "agar 
Colony Varanasi. 

18. Hishamuddin, s/o sri sahauddin, r/o 537—A ,Thanshyam 
Nagar Colony Allah,.-bad. 

Applicalnts 

Versus 

2. Chief Personnel Officer, Northern Railway Barod, 

1. 	Union of India, through ,3eneral Manager, 
Railw ay Board, Baroda House, N. Dclhi. 

!-louse , t,‘t:,' w DE 1 hi . 

	

. R lv 
A 

3. Divisional Railway r,aner, Northern kali 
lawab Yusuf Road, Allahabad. 

4. senior Divisional Commercial superintendeit, 
Noethern Railway Allahabad. 

'aY• 

... Respond .-nts 

- 



01) 

I*, Original 	pplication no. 779 of 1993 

1. 	Mahesh Ku 
1;urana Ba 

ar, S/o sri H. Lel, r/o Nev Lasker Line, 
hrand, All.ahabad. 

... Applicants 

1.• 	The tini on 
northern 

2. 	The Divis 
Allahaba 

3. The Sni 
Northern 

4. The seni 
Allahaba 

5. The Seni 

Versus 

of India through the General Manager, 
lailway, Baroda House, New Delhi. 

onal Railway Manager, Northern Railway 

2r Divisional Commercial superintendent 
Railvay Allahabad. 

r Divisional persona]. Officer, N. Rly 

r Divisional Accounts Ofiicer, N. Rly Allah& 

... Respondents 

  

  

  

1%. Original 

1. samarnat 
P.O.. Mug 

2. Om praka 
446 r/o 
Mugalsar 

Appication no.746 of 1993 

Singh 5/0 salik Ram c/o viii Kureh—Khurd, 
lsarai Distt Mugalsarai. 

Sharma, S/o Late Sri puttoo Lai Sharma 
ill Parshurampur (sikatia) P.O. 

Distt augalasria. 

... Applicants 

Versus 

1. Union of India, through General Mand ,er N. Rly 
Railway :oard, Baroda House. "ew Delhi 

2. Chief Pe sonnel Officer, N. Rly Barode House 
N. Delhi. 

3. Division 1 :;‘,ilway Manager N. Rly Alla habad. 

  

4. Senior 
Allahaba 

visional Commercial Superintendent, N. Rly 

Respondents • • • 

Original 

1. 	Ram& s h 
Umarganj 
Jaunpur. 

Application no. 530 of 1993 

handra, S/o Sri R. charap,rjo vi 11 
P.S. Raipur, Tehsi Machlishabr, District 
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2. Satya prakash, s/o Adhya, a/a 30 yrs rio v01 
Rampur sawai, P.O. RGjupur, Tehsil Machlish4hr 
Distt. Jaunpur. 

3. jellUna prasad, s/o Srinath r/o Gopalpur, p.. Rampur 
Tehsil patii, Distt pratapgarh. 

4. Sri Ram Singh s/o sri Murali, a/a 29 yrs r/i) 
Vill Behdaul Khurd, P.C. Surwan Misirp 
Tehsil patti Distt. pratapgarh. 

5. Uma Shanker, s/o sri Chote Lal r/p vill Ba0birpur 
P.O. Haipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman Singh, s/o sri Murali, //o vill Beildaul 
Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

Girja Shankar, S/o sri ChhJte Lal A /a 31 yrs .4  

r/c vill Vanbirpur, P.O. Raipur, Tehsill!,a1hlishahr 
Distt. Jaunpur. 

8. Rajendra Prasad, s/o sri Ram Lal, r/uUmarg'nj 
P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur. 

9. Amrit Lal, S/o Sri nath rO, villUmarganj P.O. 
Raipur, TEbsil Machlishahr District Jaunpur. 

10. Hira —al, spo Sri Ram math, r/o vill Umargnj, P.O. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur',. 

Ap!_licans 

Versus 

1. Union of India through General Manac.er, Northern 
Railway Railway Board, Baroda House, New rIelhi. 

2. Chief Personnel Officer, Northern Railway Baroda 
House, 1:.ew Delhi. 

3. Diviiional Railway manager, N. Rly Nawab Niusuf 
Raod 

Scnir Divisional Commercial superintendent, N.Rly 
AllahaiDad. 

Respond nts 

11.19. Original Application no. 479 of 1993 

1. Shiv Shanker, S/o ham Lakhun, r/c vill 3ehdaul Khurd 
Jost ,aura Distt. pratrgarh 

2. Hari Shankar, s/o sri Chottey Lal, r/o vill Banvirpar 

post Rampur, Distt Jaunpur. 

3. Yam Bahadur, s/o sr_ Mohan Lal, rju PurOni Bardahi 
Bazar, Post iAukundasaganj, Tehsil Patti, tdstt. 
pr atdp ga rh. 



4.  

5.  

6.  

7.  

B. 

9.  

10.  

Ram As hrey , s/o sri Ham Adhar, r/d vi llage sukhan 

Misirpu 	
Post suvanea, Tehsil Patti. Ditt P:catapgarh. 

Vibhe S anker, s/o 511 Chottey 1,a1 ri/o vill 
Eanveer cur, Post R-mpur Distt Jaunpur. 

Ram Khc ewan, s/o sri Kandhai. r/o vi 11 saw ai Rampur 
post sa ai Bika, Distt. Jaunpur. 

Ram Da adur, 	sri 	Abhilash, r/p vi 11 
pup Kha agrai, Post Suvnasa, Distt. 1---T.Aapgarh. 

Ramsh,,n;c1  , 5/0 sri Chottey La 1, r, o Danveerpur, 

post 	 -•eun, ur. 

Lalji, -po sri Matapher, x/o 
Madhup r, Distt. Jaunpur. 

Shesh Nath, s/o sri Mata Saran , 
Silaud i, Distt. Prata,, garh. 

vill 1 ,, erpur, post 

r/p vi 11 & Post 

• 	 // 13 // 

Ap. lic ant 

1. 	•nion 
Board 

Vers us 

f India through General Tanager, N. i;ly Railway 
Coda House, New Delhi. 

2. Chief 'erosnnal Officer, Northern Railway, Baroda 
Hous e, New Delhi. 	 . 

3. Divisional Rai lway Manager,  , Northern Railway 

Allaha •ad. 

4. Senio Divisional Commercial superintendent 
Northern Railway A llahabad. 

.. Respondents 

Origi ,a1 Application no. .416 of 1993 

1. Kisha Singh, s/o sri Ram Nagin Singh r/o 
' Colony Qr. no. 702—C, mu alsarai, Distt. 

Varan si. 

2. Ramer 	s/o sri Ramji r/o vill 	P.O..Parsnua:-np ur 

sibti- post !',"iugalserai, Distt. Varanasi. 

3. Ashok Kumar Pandey, s/o sri E3alrniky paey r/o 
Sibtian, Parshurampur, P.O. M galsarai, nd Alina ?ar 

Dist'. Varanasi. 

4. Pem Kumar srivastava, S/o sri 	Srivastava, 

r
r
/o oco Colony Qr. no. 128—K l■ ugalsara Distt 

Vara asi. 

5. Dili Kumar Sinha, s/o sri Deep N3rain Lal, 

11/0 anur Colony C.J. no.-  694—A :,"iugalsarai, Distt. 

Vara 
Applicants 

n 

/Le 



// 14 // 

Versus 

1. Union of India through General Manager, N. 
Railway Board, Barcda Hcuse, New &- lhi. 

2. Chief Personnel Officer, Northern Railway, 
House, r.ew Delhi. 

Rly 

Barcda 

3.  
vi 

Divisional Rai Tway Manager, Northern Rai lw y 
Allahabad. 

4. s(-nior Divisional Commercial Superintendent Northern 
Railway, Nawab Yusuf Road, Allahehad. 

... iiesponde is 

210  Original Application no. 1006 of 1992 

1. 	Santosh Kumar s/o sri B.G. Sharma, r/o 146—, Loco 
colony Ali jarh. 

 

• • • plican 

Vers us 

  

I. 	Union of India through the ieneral Manger, N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. Hly Allahabad. 

3. Senior Divisio nal Commercial Superintendent;, N. Riy 
Allahabad. 

Responde nts 

A 

2;. original , p0.ication no. 1303/92 

1. Kumar Fandey, 	Pt.R.N. FandeY, 4 60 Bhendari Stticn hd. iauhpur. 

2. smt. Jyoti Saxena, 	sri R. Saxena, 99/30 
Sadha Chauraha, K,npur. 

. . . 	c 
Vers us 

1. 	Union of India through General  
Baroda House, New Dolhi. 	

1 %lanager, N. 

SiSa:-,;a u 

2. 	The Divisional Rai lway Mena:7,er, Northern Rai' 1way 

%6CV 
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Allahabad. 

3. 	The sr nicr )ivisicnal Commercial 
DRIA Office: Allahabad. 

updt. N. Rly 

Respondents 

24.. Original Application no. 1715/92 

1. Indu Prabha Pander, 	sri S.N.Pandey, r/o 
94/1A Gana Bazar Tilharganj. AllahabaO. 

2. smt. 	 •iy/o Sri 0.P Mishra, r/o 
62. Ehandari Staton Road, Jaunpur.1  

. Applicantt 

Vers us 

1. Union of India through General Manager, N. Rly 
Borada House, New Delhi. 

2. Divisional Railway Manager, N. lily A llonabad. 

3. Senior Divisional Commercial Supdt. N. Rly DIV 
Office Allahabad. 

 

• • • Respondents 

   

2,c-  Original Application no. 139/93 

1. Kripa Shankar, c/o 6ri V. Nath, Viii :iata-i:a-pura 
P.O. Ram Nagar, Distt. Allahabad 

2. Umesh Chandra, s/o sri Prasad, /o Viii Tikari 
P.O. Bharrni Hitar, Distt. Allahaua 

ppli o,,nts 

Versus 

1. Union of India through General manager N. idly 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahabaci 

Sr. Divis:.onal Commercial Superintendent, N. Rly 
Drli, Of fice Al la ha bad . 

\ ... ijlesponcients 

• • • 
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26. Original Ap lication no. 514/93 

	

1. 	Sri Krishna !,.and Pathak, 5/0 sri T. Pathak, r/o 
vill. Amaon, P.O. Sahitx)anj, Distt. Varanasi 

	

2. 	Subit De, s/o S.K. De, r/o Uma Kutir, Station 

Road, Jaunpur. 

... Applicant 

Versus 

1. urion of India through General Manager N. R1' 
Saroda House, New Delhi. 

2. Divisional Railway manager, N. Rly, Allahaba 

3. 
Sr. Divisional Superintendent Commercial N. ly 
DRIB" Office, Allahabad. 

FiSi.;01"1&11 S 

a. Original Applicator no. 777/93 

alt 1. 	sya prakash Mishra, s/o sri R.S. Mishra, 
A[3, 176 Krishna Nagar, Keedoanj, Allahabad 

... Applicant 

Versus 

1. Onion Of India through General Manager, N. IRly 

Baroda House New Delhi. 

2. 
The Divisional Railway Mananer, N. Rly A 11ahabad. 

3. Sr.Divisional Commercial superintendent , N. Rly 
DRM Of :ice Allahabad. 

• • • 	ries,ondOnts 

245. 	Original A pplicaioh no. 4B7/93 

1. 	shashi Kumar Mishra, S/0 R.A. Mishra, r/o ill 
Ghatwa ost Karchana, F.. Korchana, Distt i-,11ahabad. 
present ..‘ddress 134— Tula Ram Bagh A 114ha'.ad. 

0 	Kaiendra prasad :'jhsra, s/o sr:i D.P. Mishra 
Vill Kasidahan, P)st Fathaipur 	Distt. Varanasi 

3. 	Anoop Singh, s/o Sri S."1'. 	 and P.U. 

,:Sara " (agar Bhojpur, F.S. Abtoo, Distt. Fora apgarh. 

Appli4Ls 

Versus 



. Respondents 
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1. 	
Union of "India through General nanager, N .Rly 
Barcda ouse, New Delhi. 

Divisic.al Railway :Manager, 	
Allahabad. 

	

3. 	Se nior ivisinal Commercial Superintendent N. Rly 
Allahab d. 

ivisional personnal Officer, Northern 
Allahabad. 

ivisional Accounts Officer N. Rly 

• 

Respondents 

2q. Original Application no. 1028/93 

1. 	
Rajesh Kumar Tripathi, S/o Sri R. Iripathi 
Rio 35 7/1, jayantipur, Dhumaggang tillahc bad. 

Applicant 

4. senior 
Railway 

5. Senior 
Allahab 

Versm 

f India through -neral 	nager N. 	7.1,  

House, N. Delhi. 

nal Railway ::,anager, N. Rly Allahebad. 

Divisional Commercial ari6ger, N. Rly 
ffice Allahabad. 

... Respondents 

Origi al Application no. 1243/9 

I. 	Shiv rakash Dubey, S/0 
S.D. Dw vedi, r/o Vill. 

Nawep ra (Kakraha) P.O. Fatehpu 	Distt. Mau. 

... Applicant 

Versus 

1. Jnio of India through General manager 
N.  ply

Baro• a House. New Delhi. 

2. Divi Tonal Railway Manager, N. .Rly Allahabad. 

3. 
seni r Divisional Commercial M nager, N. Rly 
Alla abad. 

1; Union 
Baroda 

2. Divisi 

3. Senior 
DRIB. 
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3j. Original Application no. 1362/92 

Pawan Kumar Pandey, 
A, Azad Nagar, 

Arun Kumar Singh, 
Vill./P.O. Kaju, 

s/o 
South Melaka, 

S/o Late 
Aliahabad. 

sri S.S. Fandey, R/o 
Ailahabad. 

Sri Ramkant Singh , 

... 	Applicant 

161/5 

R/o 

Versus 

Union of India through general Manager N. ly 
Baroda House. New Delhi. 

2. 	Divisional Railway ::.enager, N. R1.2 Aljehabad. 

a. 	Sr. ,Divisional Commercial, Superintendent N. Rly 
A llahabad. 	. 

... Respondents 

32, Original Application no. 1511/92 

Suresh Kumbr Srivastava, S/o Sri R.K.L. Srivastava 
r/o 36A/60, Judhwal, Tilharganj Allahpbad. 

... Applicant 

Vers us 

1. 	The Union of India through General Manage re N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. Rly Alla hi 

3. Sr. Divisional Commercial Supdt. N. Rly-7 ,  
Allahabd. 

ad. 

Offfce 
• 

... Hes )c ndei-its 

32. Original Application no. 1609/92 

1. Sharda Babu, s/o Gh-ssit Lal, R/o ) 65, Nak as Kona, 
Al ia habad. 

2. Asrar Ahmad, s/o Sri Ahrar Ahrna 	, r/o 553 Attarsuiya 
Allahabad. 

ApplicaJt 

Versus 

 

  

1. 

- /7 
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1. 	Union of ndia through General anager M. Rly 
Allahabad 

2. 	Divisiona 1  Railway manager, N. kly llahabad. 

3. 	Sr. Divis onal Commercial Supdt. N. Rly A llandbad. 

... Respondents 

34. Original application no. 1628/92 

1. Vi jai Kum 
Colony Cr 

2. Sunil Kum 
693—B Hap 

✓ Sinha, s/o Sri D.N. Lal, r/o Hapar 
. no. 694—i, ::.ughalsarai. 

✓ Sinha, S/o sri V.N. Lal, R/o Cr. no. 
✓ Colony mugalsarai. 

  

3. 	Narayan D tt Dubey, S/o Late Sri K.D, Dubey, r/o 
131-3H, First Avenue, Railway Colonyi, Smith Road 
Allanaba 

... Applicants 

Versus 

1. Union of 
Baroda H 

2. Chief Co 
New Delh' 

ndia, through General anager, N. Rly 
use. New DH.hi. 

mercial superintendent, N. Rly Baroda House 

3. Division 

4. SI. Divis 

1 Railvay Mananger, N. Rly Allahabad. 

ional Coraercial Supdt. N. Rly Allahabad. 

Respondents 

35. Original 

1. Mithli_sh 
rip 41—C 

2. Sharad D 
C/o 3.P. 
N e hru Ro 

3. Ramii Ve 
173/B Ra 

Application no. 1663/92 

Kumar :::_shra, S/0 Sri H,ri 
Baghambari Road, Tilak Na 

yani, s/o Late Sri G.P. D 
Dhayani, prayag Sangit Sa 
d, Allahabad. 

ma, s/o Sri R,N. Verma r 
ivay Colony no. I Subedar 

tqshra 
ar, Allahabad. 

ayani, r/o 
.iti, 12—C Kamla 

o House no. 
anj, Allahabad. 

• • • ,Ipplicants 



// 20 // 

Versus 

1.  

2.  

3.  

4.  

3$. 

jnion of -India through 3eneral Manaoer, 1\:. 	El 

Baroda Huse, New Delhi, 

Chief Co:znercial superintendent, N. Rly Barod 
House New Delhi. 

Divisional Railway ;,anager 	Rly AllahaL,ad. 

Sr. 	Divisional Co:Imercial supdt. N. 	Rly Allahabad. 

1-espondents 

Original .koplicaticn no. 	1773/92 1114 

1.  Vinod Ku-r._,r S/o Sri R.Y. 	Ram, 	r/o C 57, GTB Nagar 

NE;reli 	Allahabad. 

2.  Virendre Kumar. 	S/o.Sri R.S. 	Raffia/0 
icoJ, 	Allapur, 	Allahabad. 

2-3/B/ 6/c/ 

JII  

Sanjay—Kutar Srivastava, s/o 	sriv, _ stata 
r/o 14B/5A, Chkid, P.O. GTB Nagar, 1,11aL 

... Applicants. 

Vers us 

1. 	
Nei/ Delhi. 

	

Al of "India through General mana,ler, • 	 • 

• • • 	IS 

2. The Divisional Railway Manager, 	lily Alla abad. 

3. . Divisional Comml. supdt. Northern Rally,: 

", Office Allahabad. 
	 y 

Respond n1,s 

A. Original i=k pplication no 1821/,-)2 

-I_ • 	Sudhir 	/s/o Sri Hridaya Narain south of janta 
Road, ', e_vv Yar, Distt. Patna, I.resent p,ddres 
101 Arland Bagh uld Baihdrana Allahubad. 

... Applicant 

Vers us 

ly 



• • 	pplicant 
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1.---1-Jnion of nclia through Gneral Plianag r, N. Rly 
Barocia Ho se. New Delhi. 

2. Divisiona Railway W,anager, N.P,ly A lahabad. 

3. 
Sr. Divis oral Commercial supdt.N. Iy Allahabad. 

4. 
Sr. Divis cnal Personnal Officer N. Rly Allahabad. 

5. Sr. Divisional _Accounts Officer, N. Rly Allahabad. 

. 	espondents 

36. original i-ipplic,?tion no. 1822/92 

1. 	Arun Kum.r, S/o Sri G.F. Srivastava, r/0 101, 
Old Baih rana Allahabad.  

Vers us 

1. -inion of India through the Genera Manager, N. hi},  

Baroda i ouse. Allahabad. 

2. isio;a1 	;',anager, N. Rly Allahabad. 

3. Sr. Dvi Tonal Commercial Supdt. N. Rly. Alla haba d. 

4. S. Div sional Personnal Officer, N. 

-1  5. 04. Div sional Account officer, 	Rly Allahabad. 

Respondents 

igina Applicaton no. 1825/92 

virendr pratap Singh, S/o R. Singh, 
Post S karganj, Distt. Varanasi. 

Bahadur Singh, s/o Sri F.B. Singh, R/o 
empur, Fost Chakia, Distt. Varanasi. 

3. 	:,",ohan irased, S/o Sri Lalji, R/o Viii Murahan, post 
Shika anj, Distt. Varanasi. 

j Yad,v, 	Sri B.R. Yadav, R/o Vill 
, Post shikarganj, Distt. Varanasi. 

5. Krishn- Mnrari, Singh, S/0 Sri R. 	r/o 

vill 	ra han, post shikarganj, Distt. Varanasi. 

6. Surend a ;atop Singh, S/o Sri R.B. Singh, R/o Vi1.1 
Fremi.:u Post chakia, Distt. Varan,si. 

.. 22 

virendr 
Vi 11 

4. 	Brij R 
Muraho 
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Vers us 

1. 	Union of India through eneral 	 I:. 

i=iaroda House New Delhi, 

:thief Commercial Superi ntendent , 	Rly P.dr da 

House New Delhi. 

3. nivisional Railway ;:,arii.:Jer., h. ;.-tly 

4. Sr. Divisional Commercial Superintendent 
N. Rly, Allah had. 

• • • 
Responoe 

azigina Applicati on fi0. 1231/92 

i. 	Alok KuTar,,Sinha, 	
Sirha, r/o 233, 

01,d Bairahana, Allahabad. 

5/0 	Urn prekes,ht 	/51 

Icalatatitla Bhdwapur„ Himmatgano, A ilahouL 

• • • 

Vers us 

1. Union of India through:ienerai 1.yana.1, 
Baroda House, New a 

2. Divisional Railway ;;,anager, N. Rly 

2. 	sr. Divisional CommEJcial Supdt. N. Rly 	llahabad. 

P,espcn nts 

431. Original Application no. 383/92 

1. 	Shove tank Verma, -/o 	B.P Verma, r/o 2b 3has ki 
satti, Khuldabad. Allahabad. 

t 

VerSt. 

1. 	union of India throJqh j;,.neral t,',anager N. Illy 
1:arodd How 3e, New 

Jcnc:ral 	 N. 	Kai 1v,ay Bhawar: 

:*use) , 	w 

Barodd 

-- 23 



Versus 

1. The Union of Inida - thro_lon General 	 y 
Earoda House,- New_Delhi. 

2. nivisionai Railway Manager,-Ply, _"11ohiDoz.d. 
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3. Chief C•mmercial Supdt. N. Rly, Rail Bhawan, 
Baroda ouse, New Delhi. 

4. Divisio al Railway :,..an3 er, N. Rly, DRM Office 
All,ha•-d. 

Sr. Div sional Commercial Supdt. N. hly, Allahabad. 

• • • Respondents 

41. Original kp Lcation no. 643/94 

1. 	Shiv Dayal Pandey, SA) Late Sri Pt. Krishan Pandey 
r/o Block no.27/10, Labour Colony, Naini Allahabad. 

sr. Divisional Commercial tanager, N • fly Allahabad. 

Repsondents 

43. aiginal Application no. 61/94 

1. 	Santosh Kumar Sinha, 	L.J. Sinha, a/a 32 Yrs. 
r/o Viii Kanharpur, P.J. Khardan, Distt. Varanasi. 

Applicnt 

Versus 

1. Union of India through 3eneral 	nager, N. Rly, 
Baroda House, New Delhi. 

2. Chief Commercial Supdt. N. Fay 8 roda House, 
New Delhi. 

3. Divisional Railway Manager, N. Rly, Allahatad. 

4. Sr. Divisional Commercial supdt. DRM Office 
Allahabad. 

Respondents 
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44. Original Appli cati on no. 394/93 

1. Arland Singh, 5/0 S 	Si ny 
	r/ o t.)24•A0  Traffic 

Lulony 411ahacad. 

2. Raj Kumar singh, S/t sri 	Dayal sin 
Mara, Allahabad. 

3. ,ai prakash Singh, 3/c  3ii V..D• Singh, i/o 
Allahabad. 

4. Santosh Kimar Singh, S/o Sri M.D. sin:..?h, r/ 
riarg 

Singh, s/o 	sinclh, r/o 13/3 Kerela 
Colony, 	ha ba d. 

Urnesh rata singh, 	Sri 	 Ret 
Principal F.B. Inter 0.ollege. pratapg;J rh. 

7. 	:;uni 1 Kumar singh, 	sri J.E. Singh, r/o Ji 11. 
Gujaria, post lirayadeeh, Distt. Pratapgarh. 

Ani 1 1;1/4.1• Dar 	s/o Sri E.P. Singh, r/o 	11. 
, post jrayude,-1-fa , Distt.  - 	, 

, -5/0 sri N .N. Adha 	r/p 
69b—B Loco Colony-  Allai:abad. 

Late 
10. Kumar Barua, s/o 	 Barua, r/o k9 R.N. 

Na!gar Allhabad. 

11. i-,a1jai- Kumar Srivastava, s/o sri R.3.L. Sr 	stava, 
r/o 152 Balua Ghat, Allahaad. 

12. :::u;i:esh Kumar Srivastava, 3/0 sri. U.S. Sriva tava, 
R/0 128 Matiyara Road, Allahaba. 

versus 

• • • Applica 

5— M.G. 

Bag 

1 

Rly 6 

se, 

d. 

	

1. 	Union of India, thrcuah General Manader, N. 
rlailway Bomi, Haroda House. New Delhi. 

	

0. 	Shef peLsonnal Ufficer, N. Illy Barclay Hou , 
I'ew DElhi. 

3. 

	

3. 	Divisional Railway mam,(2er, 	Rly Allahaba 

	

4, 	Sri. Divisional Commercial Supdt., N. i-Jy 
A llahabad. 

--,espondP ts 

4E. Original Application no. 633/92 

Sri LalaRam, r/o 61A/i Te 11arganj, 

Apcli.c  

c)\— 

nt 

- - 2_3- 

  

'1. 	Ramji, S/o Late 

Allahabad. 



- 
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Versus 

1. Union of India, through General ':,ana r, N. Hly 

Beroda .use, hew Delhi. 

2. The Divi ional Railway manager, N. 	Allahabad. 

3. Sr..Divi ional Commercial supdt. N. Rly Allahabad. 

... Respondents 

angina Application no. 706/92 

I. 	Dipak K mar Singh, s/o 
Sri (Late) B. Singh, r/o 

1B/BA 	hanahambri Road, 
Allapur, Allahabad. 

2. Akhter iaim Siddique, S/o Sri 	

• 

Sidoique, r/c 

174 New Mehdori Colony, Allahabad. 

3. Mohd. Knleem, 6/o sri Amir Uddin, r/o Vill patulki, 
P.O. Ka ,ehti Distt. Allahabad. 

• Dilip 'umar, s/o Sri A.P. Srivastava, R/0 9 Elgin 
Road, 	Lines, Allahabad. 

5. Km. Sh shi SriVastava, D/o Sri L.N. Srivastava ,  
r/o 34 	LIG Govindpur Colony, Allahabad. 

6. Suresh pratap Singh, s/o Sri Ram Nesh Singh, r/o 
Vill C and Kama hi ya , P.O. K hUt4 p.S. K hera , Di stt. 
Allaha ad. 

Applic ant  

Versus 

1. Union •f India thro gh secrtory, Railway Board, 
Rafi Yerg, New Delhi. 

2. General manager , N. hly Rai lway Bhawan, ( Baroda 
House) "ew 

3. Chief C6mmercial Supt. N. Rly R 	Bhawan 

(Baro 	House) Allaha:::ad. 

4. Divis onal Railway :::anager, N. Rly, Allahabad. 

5. Sr. D visional Commercial Supdt. N. hly, DIT1 

Of fic 	Allahabad. 

• respondents 

4. C)rigi al Application no. 648/92 
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1. 	 S/o !;,ewa 	r/o 	Dale 	pur, 
/Allahatad. 

...Applicants 

Vers us 
• 

1. 	.'nicn of indite- 	through c-;(, neral ',7'.anacler, 	ly 
Earoda House, 	Delhi. 

2. Divisional Railway 	 Ay Allana ,..,a 

3. senior Divisional Commercial 3,..1pdt. 	 lla habo A. 

. Res pondpn 

Original •A pplication no. 731/92 

1. 115 Kumar '4,ishra, S/o Sri K.K. Mishra, r/p 
26/10, shiv Kulti, 	Rhawan, Allahabad 

2. Frank :icnard :.`Rnesse, 5/0 Sri 	Menesse, 
94/137, L)ld 	 Allahabad. 

Ap, licant. 

vercus 

1. jnion of 1-nciia, th rough jeneral I..1anaoer, N. Rly 
Rail Shawan, i3:.-roda. rouse, New Delhi. 

2. Divisional Railway :,:lanaoer, 	lily DRIVI Dffi 
All,nab=d. 

3. senior Divisional Commercial Supdt., DRP.1 Office, 
Nav“:9b Yusuf Road, Allaha bac:. 

... Responder 

49.  Criginal A pplication no. 736/92 

1. 	r-raKash Chandra, i:ankey, s/o M.D. Pandey,r/c 
Vill 8 Ppst Djba'al, EiGtt. HIlahataad. 

... /Applicant 

Vers us 

Zini on of 1 ndia , throu,h se oretary , Railway card, 
New Delhi. 

.ply Railway Ehawan (Bar 
Hoyse) Le'w, 

- 2:7 



5. 	sr. D 
Alla• 

5t. 
1. 
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3. 
Chdef Commercial Supdt. N. •RlyE ilway Board, 

New D 

4. Divis oval Railway manager, No. Rly DR,'1 Ofiice 

Jad. 

visionaLLauaLLcIal Supdt. 	D1M 

ahad. 
Respondents 

nal Application np. 380/92 

-;am, S/0 Ram Daur, r/o viii. 
scnapur, 

senapur, Distt. Jaun,_ur. 

... Applicant. 

Versus 

1. Uni n of India thro-lgh 3enera ::,anaper,• 

Bar da House. Lew Delhi. 

2. Div siPnal Railway !.:,anaoei, f 	ly, Allahabad. 

3. Sr, Divisional Co mercial Sups t. N. Rly, DRM 

01- f'ce, ralahaoad. 

iiesp.ondent:-,  

inal Applioatim no. 961/92 

	

1. 	Dur esh 	Mishra, sic) Sri C.P. 	 R/o 

433 KL Kydganj, Allahabad. 

Fe eshwar prasad Trivedi, s/o Sri R.K. Trivedi 
r/o 116—A Bahadurganj, Tnakur Din Ka 1-1,itna, 

Distt. A llahabad. 

	

3. 	e dnra prasad Mishra, s/c S i K.P. Mishra, r/o 
57 —A Nai Basti, Neta Nagar, Distt. Allahabad. 

Applicant. 

Versus 
I. 	in on of India through 3ener 1 •anaaer N. Rly 

Ba oda House, New Delhi. 

2. 	Ch of Commercial Sup'Jt.,N. R y Baroda House, 

D-7- hi. 

Di ,isional iailway manager, . Hly Allahabad. 

4. Se icr Divisional Commercial Supdt. DRM Office, 

Cri 

N. FtlY ialahabad . 

9e- 

Repondents 
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41; Jriginal pphodtioL no. 3o7/92 

1. 	Dines ljrasad F andey, s/c Sri R.N. FandeY, /0 
vill. 3elv:an, F.C. r'-ahara, 

ca r1  

Versus 

1. ,.anion of India through ..:;eneral ::tanager 	Rly 
1,;ew Dclhi. 

2. Divisional I-iallv,dy ranc- ler, 1,0. illy i-kl1c.na ad. 

3. Sr. Divisional 	rcial S :Ot. N. Rli 	ahabad. 
t 

• • • Plepono nts 

Oiginal Ap:,lication no. 1203/92 

1. Krishna Lai 3/o Sri 	sah,i, r/o 12/14 	arg, 
Con curd, p-kilahabdd. 

2. hendra, singh s/o Sri J. Singh, r/o 2/45, Liama Nand 
L'auar, ,,atiyara Road, Aliapul , Ailahabad. 

3.  
2/45, Hama Nand 1-agar, ;..latiyara Road, Alla abad. 

shanker 	3/0 Sri flarn -utar sing , r/o 

Tei ahadur •Rarn, 5/o Sri Dal singer Ham, I-110 4.  
37-42—C, 13 aghambari Read, A11a ur, 4,11aha ad. 

5. Yogendra Nath,s/o Sri Dudh math, r/o 535, olonel Gurj 
billahabad. 

\ler s us 

1. Union of ] ndia through ,;eneral 
	

al y 
Baroda House, New De lhi 

2. Divisinal Railway i.,ana er, Northern Railway 
Allababad. 

3. sr. Di visi cna I Commercial supdt., N. Rly 1. ha Da d 

Rcs,...on'uerts 

- 

• 
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54. Original ApplicJtion no.1207/92 

1. 
Suresh handra Gupta, 8/o Sri Raj 

2. perthu 

r/o 2 3, t'ew Iiewa Bui lding, Lea er Road, 

Alla 	,d . 

pur, A 
sarthi Dobdar, S 	sri 	Dobdar, 294, AKbar 

lahabad. 
. (AID 	c is 

Versus 

1• 	
Jnion of India thr ugh General ana:er, t, Rly, 

Barod= House, N. Delhi. 

2. Divis onal Railway anager, 	
ly Allahabad. 

3. 
sr. D visonal Commercial Suodt."N. Rly 

espondqnta. . 

54. 
urigianal A pplication no. 1345/92 

1. 
KrishanaKant Srivastava, s/o sri (i.ate) Funni Lal 
Srivastava, r/o Rama Nanr_', Nagar, Bhardv.aj puram 
Srivastava, 

 

Alla labad• 

2. smt. :Js ha ani srivaslava, w/o sri 
D.C. Srivastava 

r/o 5204 Kydganj, Allahabad. 

,. 	
i Kripa Shankar, r/o 

a(esh srivastava, S/o Bharadwaj Puram, Allanabad. 

	

, 	
72— C/2, :::atiara Road, 	

vi 11 Nara ya ti. Singh, R/o 
Shyam Singh, S/o Sri 

npur, post shivgarh, Distt. Allahabad. 

5. 	
Brijesh Kumar,Panday, S/o sri S.K. Pand2Y ,  

ric. 46, K,Incha Rai.:Tanga prasad, ;:alviya ;agar, 

Allahabad. 

a Ham Gupta, 

• • 

• 

• • • 
Applicants 

Versus 

1. 
UniDn of -India throigh r3ener 
Earoda House, New DP ihi. 

2. Divisional Rai Tway anager, 

sr, 

1:0anager, N. Rly 

Allahabad. 

Divisional Commercial su4t. 
N. Rly, Allahabad. 

... Respondents 

-36 
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5J.5. • uriginal /-;_, plicati on no. 1344/92 

1. 	Vinod Kumar Srivastava, S/0 Sri R.P Srivas 
r/o 	 AllahaLad. 

... Applicant 

ava, 

Very as 

1. cf :India throuli :i.el-nra 1 ;Ianacier, E. 
La -coda Hose, T'ew Dc lhi. 

2. Divisi :na. Railway ;:,anajer, 	Rly, A 11 na ad. 

	

Sr.3. 	Div irnal Corr,--, erci a 1 supdt., 	ly 	na 

. iesp.ond 

5k7. Sri gina 	 ton no. 1230/92 

S/0 Sri S.H. 	 IV° 
, Rai 	=V Colony, A I 

2. Dheerendra :ath Saxena, s/c sri Dec na Natn s_xena 
Fi/o z46-21-47 	n a pure , sulem sarai, 	la habad 

Applic-nt 

Versus 

1. in of _india through ;genera 1 :,lanacier, 	. ,.ly 
i_:3roda 	New 

2. Divisional Rai1'ay ::Anager, N. Lay tAllehaoc.,. 

3. Sr. Divisional Com-ercia 1 sJperinte ncler.t, 
All a naloa d. 

ilespor ,  

0 

uri gi .:a 1 ,, 	1 iL. o t on no. 123q92 

1. prem shnker, 	 S. 	 r/o :;6/3 Kala 
Dan da , 	pct, a 	, 	1 o 	ba 

2. :..ath 3-ier;rta , s/c si i Ram 131- 	a la Nagar 

can 

Versus 

1. ;;pion of India throgh Cieneral ?..anager ,  
Groda House. AllahaLad. 

2. Divisional Rai lway Manage::: N. Rly, A113halqad. 
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• 
3. 	Sr. Divisi'mal Commercfial Supdt. N. 	Allahebad. 

. Respondents 

59. Original Application no. 647/92 

-1. 	Marun Kumar shukla v  S/o- Sri 
79 A .i.nhazpur, Beni Ka Hata, A- 1,:habad. 

,mlicant 

Versus 

1. inion of India through ;3;7?neral einaoer, N. Rly 
Barodd House, flew Delhi. 

2. DiVisional Railway Manaer, N. '211y, Allahabad. 

3. Divisional Commercial $updt N. illy 
Allah3bad. 

... Respondents 

• • 

69, Original Application no. 494/9 

1. 	Suresh Kumar S/0 Sri Tulsi Ram 
Alla habad. 

25, Luker Ganj, 

icant 

Versus 

1. jni n of inida through eneral Manager, N. R1.1i 

Earoda House, New 

2. The Divisional Railway Manager N. Rly, Allehab'd. 

3. The Senior Divisonal Cclmercia Supdt. N. Rly 
Allahabad. 

4. Sr. Divisional Personnel Offic r, N. R1, Allahabad. 

t. 	Sr. Divisional Accounts Office 	N. Rly Allahabad. 

. Resondents 

kg's Original Applicatim no. 495/92 

1. 	Ranjni Kant Patel, s/o Sri Chandra,  shekhar, R/o 
2, Rama jand Nagar, Allapur, Allahaba. 

Applicant. 

3z 



versus a 

Union of India throgb the General YAnager 
Lafoda 	;':ew Delhi. 

2. DiviEioral Railw,y;.tanager, N. Hly Falahabid. 

3. Seniro Divisional Commercial Supdt. 	Riy Allahabad. 

4. r. 'Divisional Persollnel Officer, 

• Divisional „ccounts Officer, 1.. Hly lah Lad. 

Respon:1e 

62. 	J.1 Application no 513/::2 

• Frabha shankar Yadov, S/0 Sri R.P. 
Thron hill Ttoad, Allahabad. 

Applican 

Versus 

1. 'inicn of :ndia through General ',a:lacer, 	fly 
:=,arodo 	 Delhi. 

2. Divisional Rail'.ay i.',anal;or, F. Riy Allaha'ad. 

3. Sr. Divisional Commeercial Su)dt., 	Allahabad- 

4. Sr. 7;ivisional perosrinel officer, N. Rly •llahabarl. 

5. Divisional Accuunt Officer, N. Rly A' abahad. 

... Respond nts 

63_ 	Original Application, no. 	/(J2 

KaJar 3rivastava, S/o 	I V.K. Urjvast,va, 
r/o Rly Cuarter,sobdoroL, lc ab~ 

r‘akash CIL,ndra Pandey, S/0 Grj 	 r/c 
191/34 Rfroup pur, Allahabad. 

Rakesh Pratap Singh, s/o Sri R.P. 
vill L P.O. Kotwa Tehsil phuli„ur, DiFAt „liahabad. 

4. 	Eharatji Kh 're, S/0 Sri G. . Khan:, 
Allohcbad. 

r/o 36-3-AhiYaPir, 

Applicars. 

- 



General 

1. 	union oI 
Rail L',h 
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India through Secretory, 
wan, Ncw Delhi. 

::ic.'n,,;ger, N. Rly E.z:roda hu 

111 :roe • rcial Supdt. 	3,  Chief C 
-ew Del i. 

Railway rBoaid 

New Delhi. 

rode House, 

4. Divisiolal Railway 	n.:er, 
Allahab d. 

5. Senior dviicnal Commerdiel Supdt 

J. 	Statibn Supdt. N. P.ly Allahaead. 

N. ni Alle!labad. 

iiesponden -.s 

6A. 	 .pplication no. 632/92 

1• alaye 
Dagham 
Allaha1 

.ant, S/0 cri S.K. srivastavd, r/o 328 
ari liousin -: Scheme, Bharedwajpuram :JlahaOur, 
ad. 

• • • A,plicant 

Versus 

1. Union 	 throe.-3h 7,cner.al 
New De 

2. Divisi nal l%ailway einager, N. R 

	

• 
	senior Divisional Commercial Sup 

anaoer, N. Rly 

;1.11ahebad. 

t. N. Rly Allahabad. 

Respondents 

I 
• Shas h i 

siiv:, 

1 Application no. 476/92 

i:umer Srivastava, -.)/c 
.eva, r/o 155 E.ElAa::1C:ri 

llahobad. 

Sr,Lakshm3n Frasad 
Br ih iiraman Yojna, 

Applicant. 

Versus 

1. 	Union of India through General anager, 
Barod, House, New Delhi. 

Railway 

2. Divis 

3. Sr, D 

4. Sr. D 

5. Sr. 

cnal Railway i:,ana::ier, 	i v 	Aiialaudd. 

visional Commercial Sul)dt , N. 'nly Allahabad. 

visional Femnnel Officer, N. Fly ;,11ahaiJad. 

visional Accounts Offic•r, N. Rly Allahabad. 
0.. Respondents .-3t, 
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0 

643 	 Appli cat] 	nJ. 477/92 

3/u Sri Cyan 	 42,  7auoh, .2.11aatlad. 

.4+1 C;;;11 

versJc- 

1. 	Jnin cf 	through General ;:,anager, 
Daroda Eousc,. New Delhi. 
	 ly 

1 Railvay 	 .11y  

Sr. Divisional Co;rx,:rcial Supdt. 	. 

4. Div:ionl  	 . kly Al,a 

5. Sr. Div.1.7ional Accounts. Lfficer, E. 	AllahaLad. 

Respondcn s 

57, 	 ,Application no. 221/93 

1. Up - Fidra 3in2h, S/0 sfi 	Singh, r/o Tajur Sa 'aldih, 	Sakaidih, Distt. Varanasi. 

2. Rajesh ;;J:;JarSingh, s/c Sri 	singh, 1/0 
Ta,jvir Post Sakaldhi, 	Sakaldih,Distt. varanasi_ 

... Applicant 

Versus 
1. 	jniun 	India thro7h Gencral ;:anager, 

Railway oard; Baroda HOuse. Ntw Delhi. 

Ch f othic:erciz1 3updt. 	'13:,:roda e11. D~lri 
3.  ,61t llv ay ::,Era -3/, N. Illy All,..bac.- 

1 • 
	

3cm7Jorcial Supdt. ,i iy Ail;' 

Fiesponei- 

6U. Original Application no. 220/93 

• y arljay 1;arin Prasad, VC,  Sri R.L. Prosad, 
22 Lath n3. 1 1,cw ;.;ehal, :„Iughals6ral. 

her:3in Frasod, sjo Sri •.S. Prasad, r/o 
vill No-41pur, iost Charaon, Distt. Varanasi. 

...Applic"ant 

--35" 

• • • 

• • • 
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Versus 

1. Union of India, through General ilanager, N. Rly 
Eailwpy Board, 1-)ar:-,da House. Ne , Delhi. 

2. Chief Commercial Supdt., N. Rly 
New Delhi. 

aroda House, 

3. Divisional Railway Manager, N. ity, Allahabad. 

4. Sr. Divisional Commercial, Supdt. Northern Railway, 
Allahabad. 

. Respondents 

679. Original Applicatic no. 219/93 

1. Ram Singh Yadav, S/0 Sri B.A. Yadav, r/o vill. 

Purabhargtial, P.O. Suhansa, Tel-sil Patti, Distt. 
pratapgarh. 

2. Uma ;hanker Yadav, Sic) sri -R.L. Yadav, r/o vill. 
BehdaLl Khurd, P.O. Gaura, Tehsil Patti, Distt. 

pratapgarh. 

3. Om prakash, S/0 Sri R. Dular, r/o vill. Behdaul 
Khurd, P.O. Gaura, Tehsil Fatti. pratapgarh. 

4. Vasudev, S/o K.N. Yadav, r/o Viii. Kudia—ka—pura 
Tehsi: Machchalisahar, Distt. Jaunpur. 

... Applicants 

0 • 

Versus 
1. Union of India through General i 

Railway Railway Board, Baroda 

2. Chief Commercial Supdt. N. R1Y, 
Delhi. 

3. Divisional Railway :,:lanaer, N. 

4. Sr. Divisional Commsrci -J1 Supdt 

anager, Northern 
•USQ. 

Baroda House. New 

ply Aila abad. 
N. 17Xi, Allahabad. 

.. Respondents. 

7 	Grigianl Application no. 197/93 

1. 	Chet Singh, s/0 Sri Rai D,E:hadur singh, r/o vill. 
Inargaon, Fost semraha, Distt. varanasi. 

shiv Kumar,14ishra, -5/0 Sri 	rtishra, r/o 
till Tatihara, post Deonahti, i-tt. Allahabad. 

3. 	Vinoc Kumar Singh, s/e S,  i C. ,"=s singh, r/o 
vill Raon, post samradh, Distt vazanasi. 

- 
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4. 

r. ▪ • 

:esh Chandra Tripathi, 	 Trip 
ro viii. _Thisa4ura, pist Sidaijd, Ditt 

shyam Krishzn EM'ivedl, S/L .3].i V. Dive., 
yin. Top°, 

Allduci 8G. 

I /0 

• • • 

Versus 

1. Jnion of India throigh 3nera1 :. aria 	 1/, 
Barodo 

2. .ief Conmerciol Cupdt. Earoda 

• Divisio-al A011v,,--4 1:,,-.nager, I, Rly 	Altai- 

4. 
	 scpdt. 	R1 

Responde 

Oriqinal App1icat'aon no. 162/93 

Prem Shanker, s/o Sri S.H.N. Pandey, r/o 
701a, Allahabad. 
	 3a1 21.vn 

2. 3pniay 	srivastava, 	Sli (L. -Le) up. 
sfivstava, i/o 16/11 Lew Sohhbatiabagh, A lababad. 

lIaitem Adhik1, S/3 Sri N.M. Adhikari. r/o 3. 
LOCD ColDny '1i 	bad. 

s3gd1s5 prasad SrivE.:stuva, s/D Sri ( -ate) 1,P- 4 • 
SIivastava, 	97/A, Karbala, Ailahaba6. 

3. i,ajendra Salasv:at, 3/o sii P.5.  sarasat, 
03 	 Tola, 

O. 	3;11 Prakash 2rivastava, 5/0 Sri 	Silvas -"a, 
th En (54) Daghambari Colony 3/3 AlLapur A11,7b71 

7. 	 srivastava, 3/3 :r T..;;1...LvAPc 
t-4:113 	 C ,  'any 

• :%shuh i;u1ar criv,--.3, s/L',  ;.::: .:.1-D. 31 /_ , 	 " : • • 1/,./ R-i/
ll 3ar,,odaya 1\33ar, /3:. 

. 	
I 

	t,41, 	:._1‘EStC,V3, S/ 	I.i,j .., t 	-4
o 	3/11   fLvociaya : a3s.1, A.Llanaua6. 

10. 7,eeraj .Kumar lirma, S/0 S•i K.S. Vt:ma, r/-  
150/I22-;A 1:iatiyara Road, ,1_,abad. 

• • • .1f)p 1: 

V:?rsus 

I. 	jnf.Dn of :n(:ia throh ,:e,-,er4laanager, 	ly 
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Railway Board, R.3roda house, A-1; 	w Delhi. 

2. 	
Chief personnel Officer, Northern 12ailway, 

aarod;: 

house , Lew De lhi. 

3• 
	

Divisional Railway .,,,inager, N. 	
Allahabad. 

4. 	
Senior Divisional Commercial Supt. N. R1Y, 

Allahabad,  
.• Respondents 

44.:,, 
Original Application no. 161/93 

shec V4ua2r Yadav, S/0 Sri P.L..Yadav, r/o 164-A 
1.   Alopihagh. Allahabad. 

2. shailckndra Sahai Verma, s/o Sri 5.P. Verma, r/o 

301141-A/9E Tilak 
iagar, Allahatad. 

•:i. 	
Km. Rajeshwari, D/o Sri Ram Dass, r/o ,, 

<< 

ha ► anand Nagar, Allahabad. 

4. Suil Kumar Srivastava, 
sic; ,Sri A.N. Srivastava, 

n  
r/o 127 Matira Road, Alatabad. 

5. 
Etajesh Kumar, S/c Sri S.F.L. Srivastava, r/o 
E.C.C.L. Srivastava, .Sudamadih, Dhanbad• 

b. 	
Awadosh Kumar Singh, S/0 Sri J•Singh, r/o urahiya, 
Post 3ansdih, Distt. Eallia. 

7. 	Anjani Kumar Srivastava, s/o Sri V.N. Sriv,
-,:stava, 

r/o 28-A Krithan Nagai, Allahabad. 

6. 
Karunash Kumar, s/o Sii T. ,.ath, r/o 545--; Shanshyam 

Nagar, Allahabad. 

9. 	
Shiam Frakash Srivastava, s/c Sri P. Lal, r/o 

Grp 
54 Baghambari Colony, All habad. 

O. Lalit Ku.1)ar 	
m , s/o sri "-rem Ku r, r/o 16/11 

!:el,e; 

sohbatiabagh, Allahabad. 

• • • 

Versus 

1. 	Jnion of -India through Gene' 
	;tan ger, I.. hly 

Baroda Haase, :.ew Delhi. 

.,..• 

 

Chef personnel Officer, 	
Baroda House, 

,1 
New Delhi. 

3. Divisional hail ay i.",ana,ger, 	• :-11y, 	
All,:ihabed. 

4. 
senior Divisional Commcrdie1 Sapdt. N. Rly Allahabac 

.. Flespon,:ents 
.28 
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Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, Allahpur, 
Adlahabad. 

Applicant 

Versus 
1. Union of India through Genral 

Manager, N. Railway Head quarters 

qfice Baroda House, New Delhi. 

.... Respondents t  

D E 

This bunch of 7A cases in all involve almost 

identical questions of fact and law and reliefs also. 0„H, 

83 of 1992 is being treated as the leading O.K. The number 

of days of working varies in each of the OA and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of iJanuary 
1982. 

2. 	
The applicants alleged' thatthey had worked 

4 

the period, indicated by them in the various 0.4ks,in the month 

of January 1982 4 fis.15/— per day. The akilicants allege 

that on the basis of Railwat Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prrior to 

17.11.86. 

3. 	
Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few 0. As preferred 

.„P39 
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by persons_si ilarly circumstanced. The applicants, 

therefore , he ,
e sought a re lief for a direction to the 

lespondents tc re-engage the applicantS as Volunteer 

Ticket Colla•tors or 1:Pbile Booking Clerks as par Extant 

Rule-
s. They have also in some petitions prayed that a 

direction be issued to the respondents to take the peti-

tioners on d ay and pay back ‘.:ages from 10.12.90 till 

the date whe they first presented themsd.lves for engage- 

ment. 
The respondents have iesisted the petition and have 

-
filed a counttr affidavit as also a supplzTentary counter 

a'ff idavit. 
The -pplicants have filed a reioiner affidavit. 

J. 

The app 
lica is have admittedly not re-engaged after tneir 

short sti 	
ranging between 5 to 18 days in the month o

-F 

9 	T
he Railway Board's circulars d6ted 6.2.90  

January 132.  

is annexed as 44.-Inexure Al to the leading 0.A and hove 

also been nnexed in th sorn of the u.As. A p.iusal of 

the said letter sho',.s that in the licht of the j,
-adcrlent 

dated 26.6,87 of the Gan,,ral ~,~I,,inis~rative Tribunal, 

Principal Bench, Ne.p: Delhi in U.A. No. 1174 of 1934 (Nera 

!,,,
ehta and Ors Vs. Union of India and Ors ) and 

-lismissal 

of the SLF No. 14613/87 by the Hon'hle Suprenv Cou:t 

on 7.9.89 The Railway Board has decided that the 'cut 

off' date for being considered for absorption in 

regular e •loyment against regular vacancies earlier 

pi:01•163d o he 14.8.81 mill be substituted by 17.ilobb 

Paragrap 3 of the circular- letter is the anchor sheet 

for the • laim in the present 0.A which reads as under:- 

...p40 

Je 
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In regard to candidates engaged as Moblile 

Booking Clerks discharged consequent on 

difccontinuance of the scheme by zonal 

Board's 
Railways, as a result of/ 	letter: dated 
17

.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tip Railway Administration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under para 1. " 

In paragraph 1 attention was invited to Railway 

BoardEs letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.5.81. 

• 
We have heard the learned counsel for theparties 

Shri B.B. Paul, counsel appearing for the respo- 

ndents raised a preliminary objection that 
the 	are are 

barred by time, laches and acquiSosnce. 

c.t#. ik  The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the 
zonal Railways as a result of the Board's letter 

dated 47.11.86. Theirdiscontinuance  had taken piece four 

40 

...p41 



dated 6.2.9 
C.) is certain decisions rendered by this Bench 

..p42 

lox 	• .....2•••••••■•■••■••••••••••■•••••••••■•••11. 
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years earlier and not on the basis of the hallway Board's 

said letter. 

11. 	The respondents have also disputed the correctness 

4' 

of the aver 

worked for 

Od4.,s, The 

having work 

by them dur 

tbrtificate 

has given o 

Ailahabad. 

Annexures 

ent made by the applicants about their having 

he duration indicated by them in each of the 

pplicants in support of their assertion of 

d in the year 1982 for a number of days indicated 

ng the 'Kunbh mela' have 4:ween aneexed, copy efa  

stated to have been issued by one Ram Das who 
Hea-' 

t his designation as/Ticket Collector A► W, N. Rly 

Copy of such a certificate has been annexed as 

3 and A0-4 to the leading J.4-+. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate 

proof of th 

and the said certificate cannot be treated as 

working period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

enter into this controversy for the purposes 

the 0a4.s. We, proceed to decide the 0.4A in the 

claim based on the provisions of the Railway 

necessary t 

of deciding 

light of th 

Board's circular letter dated 6.2.96. however, make it 

clear that we may not be understood to have accepted the 

claim of th applicants with regard to the days of their 

working. W may take up the plea of the Oas being barred 

by limitati n. Admittedly, none of the applicants initiated 
juicia 

any gootiwi#1 proceedings in any court to challence their 

discontinuance made in January 1982. The Central Admini-

strative Tribunal was constituted in November 1985. These 

0.A.s have been preferred in the year 1992. 

lt, 	4 noted hereinabove, the basis for the claim 

apart from fthe provisions of the Railway Board's letter 
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of the Tribunal. The said O.& are 0.A. no. 722/90 

Rajendra humor Srivastava Vs. Union of India and 0rs , C G A 

No 471/80 Mukesh Kumar Srivastava Vs. Union of india and 

Ors, u.A. No. 648/91 .laden "Mohan Pande y Vs. Union of India 

and Ors. No doubt, in these cases orders for re—engagement 

of the applicants therein had been passed. on the material 

placed in the supplementary affidavit we find subsequently 

in several other cases decided by this Bench of the 

Tribunal, a different view was taken when it 'vvas pointed 

out that the Railway Board Is circuLr applied to .'"obile 

Booking Clerks and the decision in Neera 	hta 's case was 

in respect to ,.1obile Booking Clerks. This distinction was 

noted -qhile allowing a few review petitions in some U .As 

and in .u.A. No. 131/92 Lalji Shukia and Ur.51  the only 

direct an given was that the respondents may consider end 

analys4 the cases of :10bile Bookind Clerks and find out 

if any scheme can be framed by them laying down a pacti-

cular 4 criteria for re—engaging the m on casual or daily 

basis. A:,ainst this decision, the hailway Authorities 

preferred en SLP before the Hon. Supreme court and the 

Hon. 4upi-efile court by an order dated 7.4.94 pessf:d the 
3 f ollo ing order :— 

ibs 
" Delay condoned 	The or der only gives e dire- 

ction to the petitioner to find out any scheme 

c an be -1. 1 amed. The Union of India 

can examine the matterx and if it is 

not possible to frame a scheme , record 

its finding accordingly. There is no 

obligation cast by the irnpucned order 

that the scheme should be framed in any 

case subject to the above,  obs2rvations the SLP 
is disposed of", 

p43 
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:4-tA*Vef Atbe;,rVelit.tOWS'Afittt i-Ye4Vd:::-Petit'iWlirirgVOWaC'if:'t' 
Subsequently, the Railway Administration consideredx the 

possibility of framing a scheme in the light of the dire-

ctions given in Lalji Shukla's case by the Bench of this 

Tribunal which was Also repeated in some other Otis which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

11, 	The Railway Administration in the supplementary 

counter affidavit have indicated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in group' C' 
ti 

category posts since this would militatiagainst the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained n para 127 of Section B of Chapter I of the 

Indian Railwa Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

on the Railwa s for Volunteer Ticket Collectors/Mobile Booking 
Clerks for th it re—engagement on casual or daily basis. 

It %las also held that re—enagagement will 

the public exchequer and will also enlarge backdoor entry 

and will of 	reservation policy as contained in Article 

16(4) of the Constitution of India. It was also held that 

framing of suc a scheme for those Volunteers who have clearly 

worked for a p riod of merely for 5 to de days will be against 

public interes as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for generll competition and the eligible persons at large 

would be deprived of their legitimate rights. 

burden 

• 

...p44 
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k+amittedly, this scheme has been given up after 

47.11.86 and the Railway administration has for Cogent reasons 

indicated that it was not feasible to draw up d scheme as 

required in orders passed in various 0.e1.s 

16". 	Shri B.B. Paul has also invited ev our attention 
ti 

to certain decisions in review petitions which were allowed• 

tpu, 	On the basis of an enology of the decisioniey the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

ment had been passed in the 0.4.s. While drOoldito4 allowing the 

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Booking Clerks and Volunteer 

Ticket Collectors. The present applicants fall in the later 

category. 

16. 	quite a large number of decisions have been rendere 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in latbr decisions 

and a direction to draw up a scheme was only provided ifrs in 

La1Ji Shukla's case(Supra ), which was followed i many other 

subsequent decisions. The turns and twists which have taken 

place in the view expressed on the question have been referrer 

to show that the decisions of this Bench of the Tribunal on 
ae 

the basis of which the applicants/claiming similar benefit 

being extended to them do not hold the field. 

ii. 	We may now take up for consideration the plea of 
benefit of the 

the 4,plicants that the/decisions in some Oats in favour of 

similarly situated persons may be extended to th applicantS. 

It is now fairly well settled that the judc7rrent 4f the Tribbn 



• 
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Hof that m tter of any court does not give rise tD a 

cause of ctiono It is the orders of the authority 

concerned or their inaction which give rise to:the 

grievance and the cause of action based upon this has to 

be consid•red for purposes of determining whether the 

petition s barred by time under the provisions of Sec. 

21 of the Administrative Tribunals Act. 

13. 	As was noted by the ::ledras Bench of the central 

Administrative Tribunal in e decision reported in (ic,;4) 

28 ATC pg 2L 'Tamil Nadu Divisional Accountants Associa- 

tion and 	s. Vs. Union of India and ors, this position of 

law has been clearly affirmed in the judgment of the 

Supreme c urt in 'Bhoop Singh Vs. j ion of India and C4:5. 

(1992) 21 TC page 675. Before the 	dras Bench the 

question f delay was raised end it held that since the 

delay has not been satisfactorily explained the O.,A 

rejected "n the ground of limitation alone. In that 

case an o der adverse to the applicants vas passed cn 

14.1C.66. A decision on a similar order was rendered 

by the Ch ndigarh Bench of the Tribunal on 1.5.91. There 

after the applicants Association mo ed in thC matter and 

made a representation. 5 years del y was held as fatal. 

19. 	A ull Bench of the arnakula, Bench of the 

Tribunal n a decision reported in (1994) 28 AIC 177 has 

also take the view that decisions in similar cases cannot 

give a fr•sh cause of action and the period must be counted 

from the -, te the claim relates. 
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21, 	The Hon 'tele Supreme Court in 'Bhcop Sing Vs. Union 

el india snd Lirs(Supra; had interalia, held tha "inordinate 
is 

and unexplained delay and lathes by itself/a good ground 

to 	refuse relief to the petitioner irresp,_•ctivc,  of the 

merit of his claim, it was a1 se observed that 4r..t. 14 or 

the principle of non—discrimination is eguitab 	principle. 

Therefore, any relief claimed en that basis mus itself 

to founded on equity and not be alien to that c ncept". 

2*. 	may also refer te-  a relevant observ,,It.ikm made in a 

recent decision of Hon. Supreme Court in 'Ratan Chandra 

Samant and Ors. Vs. Union of India and .J.rs repo ed in 

1994 S.C.C(L&S; page 182. The petitioners befor the Supre-

me Court in that case were casual labourer of so th eastern 

.tailway. They 	alleged to have been appointed between 

1964-69 and represented between 1375-78. They, through 

their petition sought a direction to Ix issued to the opp. 

parties to include their names in Live Casual Labourers 

Rae;istcr after due screening and to give them re—employment 

according to their seniority. The basis for the claim 

amongst others at* was a few judgments rendered by the Apex 

court in 1985 and1187 directing the Railway Authorities to 

prepare a scher r. and -to absorb the casual labourers it 

accordance with their seniority. The petitioners appeared 

to have made a representation in 1990 to the Autholities in 

which it was allegad that they are not following the orders 

of the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been given as 1,(:) why the petitioners did not approach till 

1990 held that two questions arise; 
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a re 
whether the petitioners/entitled as a 

matter of right to reemployment. 

(ii) ) whether they have lost the it right , 

if any, due to delay. 

While cie alino with the said cue stion the 

followin observation vas made :- 

Delay itself deprives a person cf hiF 

remedy available in law. in abs6nce of 

an' fresh cause of action or any le gislati:-.)n 

a person who has lost his remedy by lapse 

of time loises his right as well". 

A Full Bench of the Tribunal (PE while 

deciding u.ftis 767 and 842 of 1989 made the followind 

relevant observation :- 

This observation 

" 	It is not openesi. to court of record to 

Ness an order in respect of persons who 

are 	not even present before 	it by any,  

lication or petition. 	In this 	vie...; 

of the matter the view taken in the 

case of one cr more employee by a judicial 

forum cannot, be it_ so facto made appli-

cable to all other employees in the sane 

cadre, rank or situation by another 

judicial forum"  

also supports the vier taken bore inabove 

that the judgment in a case does not give 
who 

a cause of 

action t. another employee do laims to be similarly 

ci.. cumstanced as the applicant in oth?.r case earlier 

decided. 
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24 	 1::D ijzul , le Lrned counF:r'l app3;_irin -j fui 

the iespond:nts have invited our attention to 	decision 

tendered by tic 	 Bunch in 'ichish C►akraborty 

Union of indiai  arid urs, .eported in 1994(i AI: 322. Zn 

the said case' the facts are almost identical as in -t-h—e 

case in hand. The applicant alleged that he vas engaged 

as Mobile Bookinc: Clerk from 1.6.05 to it.7.,35 and had not 

been encad,:•d hereafter 	He made a repPesentation statlnn  

that he has 	.)11:ed for 32 da.,•c in 19S& and in 	of the 

circtiler cf the i:iailway Board dated 31.5.2 he be alsi. 

considered for absorption as Mobile Booking Clerk. The 

applicant's representation vwes rejected and he was informed 

that he cannot be absorbed in germs of the letter: dated 

12. 0.92. In the said c,zse the 	 based his claim 

on the basis of a decision of the Y.B. in a similar bunch 

cf the leases. The Division Bench took the viev‘,  that 

there no parity or similarity•i -t..ween the applicants 

case and the applicants in the bunch of cases decided 

earlier, It was held that since thd services of the 

applicant was not discontinued as a result of Rail..Jay 

Bcard's lets^1 dated 17.1i.66. the asp, licent's cus4 

tl not covered by pare 3 of -;..he Ilailv,.ay Board 's letter 

dated 6.2.9C. Since he was not discharged corsequentk 

upon discontinuance of the scheme by the zonal 

as a result of letter dated 17.11,6'6. The same situation 

obtains herein also and vie have already held accordingly. 

25. 	In the said case i:eterrind to the decision of the 

Supreme court in 'Shoop Singh Vs. Union of 

(Supra j, the s4uestion of delay •.-Jas also 

indie and Cf.rs 
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If 

considered and it was held that the petition vas barred 

by limitat oni\  the cause of action having accrued 43b in 

July 1965. The said O.A was filed sotetime in the year 

24. 	 The learned counsel for the respondents also 

invited ou attention to another decision rendered by the 

same Division Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. Union of India and Ors reported in 1994(1) ATJ 

pc-64. 

The petitions before us are clearly barred 

by limitation as provided in Sec. 21 of the Mministrativc 

Tribunals 	t. The provisions of the Railway Board's 

letter dat d 6.2.90 is not attracted and applicable to the 

applicants. 

2 4i). 	 idmittedly, the scheme h=sx been given up 

since after 17.11.86 and is no lon,_ler in force. This fact 

cannot be (lost sight of. The applicants therefore, cannot 
the 

be granted relie1sprayed for by theM, The applicants also 

raised a p ea that one Shri R.N. Shorey and i2 Others Volu-

nteer Tick t Collectors have been included in the app roved 

list of 1982. it is, therefore, pie aded that the responde- 

nts have b-en given re-engagerFent to some Volunteers as 

Volunteer icket Collectors on Pick and Choose basis. 

11q. 	 In the counter affidavit, it h,-3s been indicated 

that the 	persons named in pars 4.16 of the leading 0.A 

had been r -engaged as Mobile -booking Clarks and not as 

Volunteer icket Collectors. The allegation, therefore, 

naq. b-2n denied. Be that as it may, the applicants would 

be entitle to the relief claimed by thei.1 only if it is 

  

based on any statutory provision. The act cf the respo-

noents in re-engaging a few '.:hich has been satisfactorily 
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explained will net give rise to discriminatory treatment. 

The 	applicants -  in effect are seeking re—engage*nt en the 

strength of having worked for a period ranging between 

to ip cayso which also is doubtful vand has been disputed 

by the respondents. 

31). 	 in view of the discussion hereinabove, en 

a totality of the circumstances we are not pursOaded)01J 

grant the reliefs claimed for by the applicants 

lack merit and are... accordingly dismissed. No 

costs. 

3/. 	 The Copy of the judgment shall he 

on each of the ().A5 which 

jJogment 
r. 

The C.).As 

rder as to 

placed 

have been decided by this common 

K. 171.0TH UK UMAR. 
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